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PART III.

Regulations, Orders, Notifications, Rules, etc., issued by the 

Governor and by Heads of Departments.

HOME, REVENUE AND FINANCE 
DEPARTMENTS.

Supplomeut to the Orissa Gazette, dated 1st 
May 1936, in respect of the land acquired in 
Pailapada village of Aska Taluk, Ganjam 
district for constructing a road.

1. In item No, 1 relating to S. No 76-1-A 
for Ac. 0.01, area noted against the item, 
read 5S8 square links.

2. In item No. 3 relating to S. No. 77-2 
for Ac. 0.01, read 564 square links.

3. Against the total read “ 0.05 acre and 
152 square links” for “0.06 acre."

The 17th August 1936.
No. 3238—S-17/36-R.—Whereas 

Collector appointed for the preparation of a 
Record-of-Eights in respect of the following 
villages of Bodokhcmedi estate, Ganjam 
district, has pubhshed the Record-of-Rights in 
respect of these villages on the dates noted 
against them, the Governor of Orissa, in 
exercise of the powers vested in him by 
section 167 (2) of the Madras Estates Land 
Act I of 1908, hereby declares that a Record- 
of-Eights has been finally published for the 
said villages.

Name of tho 
estate.

NOTIFICATIONS.
The 17th August 1936.

No. 3216—La-28-R.—Under section 48-1 
of the Land Acquisition Act I of 1894 as 
amended by Act XXXVIII of 1923, the 
Government hereby withdraw from the 
acquisition of the land mentioned in the 
notification no. 1164 under section 4-1 of the 
Land Acquisition Act published at page 414 
of Part I-A of the Fort Saint George Gazette, . 
dated the 24th September 1935, required for 
the opening of a conservancy lane in Bcrham- 
pur municipality, Berhampur Taluk, Ganjam 
district.

the

Erratum.
The 17th August 1936.

No. 3218—La-25-R.—In the declaration 
Under section 6 of the Land Acquisition Act 
pub'ished at page 152 of Part I-A of the 
Fort Saint George Gazette, dated tho 17th 
March 1936 and at page 9 of the General 
Supplement of extracts from the Fort Saint 
George Gazette, incorporated in the Ganjam

Dato of publi­
cation.

Name of 
villages.

Bodokhcmedi .. (1) Gokamapuro 20-0-1930.
20-0-1930.(2) Gowtamx ..
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SELF-GOVERNMENT DEPARTM£vAL

NOTIFICATION.
The 17th August iq$q

No. 4066-E.—In notification 0n 
dated the lSbh February 1936 Dnh’r i E. 
pages 178-179 of Part II of the £7 ed 
Orissa Gazette for 26th Fobrua 
the words “Subdivisional Officer, Ba 
Accountant-General, Posts and ,TpV^ar^a,1(l 
under the first schedule read « Tro e&raPh$” 
Charitable Endowments, Bihar and^n^ of 
and for “ 1839-44” read “1939.44*. Unssa”

°rder of(^ Govern0r 
A. F. W.

Secretary to Gove

LAW AND COMMERCE

department.
notification.

The 19th August 1936

is frc, from choieri ST* tlat 
tions for the prevention of tb!-df th,° re"ula' 
eholera by sea which U h “Auction of 
ports of Oriss" 11 ™IC ,0uforcGd » the 
Bassin are withdrawn. ^ * 31™g from

The 17th August 1936.

No. 3217—La-9-R.—Declaration -
Whereas it appears to the Government of 
Orissa that land is required to be taken by 
Government at the public expense for a 
public purpose, viz., for the construction of 
new quarters for Sub-inspector of Police at 
Bhatli in the village of Bhatli, Tahsil 
Bargarh, zila Sambalpur, it is hereby declared 
that for the above purpose a piece of land 
measuring, more or less, 0.65 acre, consisting 
of plots, nos. 1160 (0-37), 1161/1 (0*12) and 
1166/1 (0*16), bounded on the—

North—By part of plots nos. 1*66 and 1161 
bogra lands of Fakir Mohan 
Misra and others,

East—By 1173 Embankment of tank,
South—By 1159 Basti land (police- 

station),
West-— By 1167 Dharsa road;

Bhatfi11^0^ aforesaid village of

vl 1936 for

JDIXON,

rnment

. Thls_declaration is made, under the provi­
sions of section 6 of Act I of 1S94, to all 
vhom it may concern.

tTLXr c "‘p“ted inSambalpur. P } ComlMssioner of

By order of the G

P-T. MANSFIELD, 
Cheif Secretary to G

overnor,

D. G. FTAIE,
Secretary to Government.

overnment.

Ccttace :: Briated “'J PubliceU b>- v.
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